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MR. SPEAKER: II ia a very loaded qUe!-
tion. He ia .. yin&. "are there any Members of 
Parliamenl inwlved in it?" ' ... , 

SHRI M. V. CHANDRASHEKHARA 
MURTIIY: No. Sir. C 

WRll·rEN ANSWERS TO QUESTIONS 

IEnglsih1 

Plan ImestDlent for 1991-93 

·445 SllRl' •• SlDNAL : 
SIIRI ;~'VENKATESWARA RAO: 

Will the Minister of P.LANNING AND 
PROGRAMME IMPLEMENTATION be 
pleased 10 state : 

Ca> whether it has bc:en reponed that top 
.lefaulters in achieving the targetteJ plan invest· 
lueDt for 1992-93 are four Slate: 

(b) if sO. the names of the States which are 
major defaulters in plan investment: 

Cc) the wain reasons for not utilisiDil the 
plan investment: 

(d) the position in reaard to plan investment 
01 ICamataka: 

{e) the adiclO Plannina Commission has 
rU.eJI .. ainst the States which have been major 
.ldaullen in 1992-93: and 

(0 the extent to which their plan outlay has 
hem rNuCCtl for 1993-941 

nlE MINISTER OF STATE OF TilE 
MINISTRY OF PLANNING AND I'R(). 
GRAMME IMPLEMENTA1l0N CSHR! 
GIRIDIIAR GOMANGO): (a> and (b) There 
were 14 States in which he revileJ outlay was 
lower than the approved outlay for the Annual 
Plan 1992-93. That were : 

I. West Denpl 
2. Bihar 
1 NagalanoJ 
4. AMam 
S. Punjab 
6. Madhya Pradesh 
7. Orissa 
I. Jammu'" Kashmir 

9. Manipur 
10. Uttar pradeab 
11. Ketala 
12. Tripura 
ll. Arunachal Pradeth 
14. Haryana 

(c) The main reasons for ~ in the 
plan outlays of States in 1992-93 wae on 
account oC Call in States own resoul1:ea available 
Cor plan and lower uliliaalion of external aid Cor 
projects as compared to the estimates proWled 
by the States in financiq their 1992-93 Plan. 

(d) There was no revision oC the total plan 
outlay in Karnatalta for 1992-93. 

(e) The States are imprelled upon the need 
to raise more resources by way of Idditional 
resource mobilisation improYe1Dent in the 
worlr.ina of state level publ ic enterprUes. 
economy in expenditure, project baed bondll 
Jebentures and better mobiliaation of amal1 
saviDils . 

(0 It is 100 early 10 inalte revisions in the cue 
of Annual Plan for 1993-94. 

Central Assllcuc:e for C ....... 

·446 DR. AMRlTLAL KALIDAS PATEL: 
wm the MINISTER OF PLANNING AND 
PROGRAMME IMPLEMENTATION be 
pleased to state: 

(a) whether the Government of Gujarat hu 
requested the Union Government for Central 
assistance for economic development in the 
State: 

(b) if 80, .the amount of Central uaiatanee 
requestoo by the GoW!rnmeDl ofGujarat durina 
tlle last three years and the amounl of uaiatanee 
aiW!n durina these yean: 

(c> the Cenlral aaaiatanc:e ,ranted durina 
1993-94 for thia purpose; 

(d) whether the Central Gcm:11lJDeII1 pro-
pose to provide more asaiatanee to the State; 
and 

(e) if so. the time by which thia amClanl ia 
likely to be provided? 

TIlE MINISTER. OF STA11! OF 'nIB 
MINISTRY OF Pl.t\NNING AND n,o. 
GRAMME IMPLEMENTAl10N (SHIl 
GRIDHAR GOMANGO): (a) ad (b) '!lie 
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Government or GujKrat have not made any 
HpCCiIk reqlJell for an mereaK in the Central 
l'llin lIlISistance. based on fonnula approved by 
the National Develupment Coun.cil. for the 
Annual Plan. 1990-91. 1991-92 and 1992-93. 

(1:) 'Ibe allocation of IIUSlI Central Plan 
assistance durina 1993-94 to the State ofGujar.lI 
is Ib. 255.22 crore. 

(d) and (e) There is no proposal under con· 
sideralion to provide more Central Plan IllSis-
lance to that State. on the basis of formula. 

Sodal safety nel 

*447. SHR! ANNA JOSHI: will the 
Minister of FINANCE be pleased to slale: 

(a) whether the Government have taken 
any decision on the UK of the recycled I.OA 
funds ater the World Bank lllreoo 10 recycle S 
5W-6OO million worth of Internalional 
DC¥elopmenl Al!ency funds for a new lIOcial 
,",fely net: 

(b) if so. the detail. thereof: and 

(c) if not. the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE AND MINISTER 
Of STATE IN nlE MINISTRY OF 
I'AJUJAMENTARY AFFAIRS (DR. ABRAR 
AlIMEO): (a) 10 (c) A Social SafelY net 
IIrraRiement of US S 500 million wilh the Inler-
national De¥elopmenl Associaliun was con· 
cluded in December. 1992. This is presenlly 
ul1&r implementation. The first tranche 0( 
approx. US S 247 million hal already been dis-
bursed. Presently no new Social Safety Net 
arranaement is under d ilcuasion with the World 
Bank. A decision on the new Social Safety Net 
arraQlCment cln be taken after the completion 
of the first arranaement. 

11hrlUludon) 

.. _._ .. 111 8ilw 

* 448 SURl RAM TAliAL CIlOl ,-
OllAR Y : will the Minister of FINANCE be 
pleucd to state : 

(a) whctherdlifawountoCpercapita inYell-
ment made by the commercial banks in Bihar 
by the end of the Sneath Five Year Plan _ 
leas u compared 10 the national a-verqe; 

(b) if so, the reasons thenor; and 

(c) the efforts made by the Govemmena 10 
incfelllle the per capita investment in Bihar? 

TilE MINISTER OF STATE IN nIB 
MINISTRY OF FINANCE AND MINISTER 
OF STKfE IN THE MINISTRY OF 
PARUAMENTARY AFFAIRS (DR. ABRAR. 
AI IM ED): (a) to (c) The inYelllllCntl are 
made by the scheduled commercial bub in 
the State Governement Securities and ill other 
State Level Bodies like State Electricity BoanI. 
State Financial Corporation etc. The per 
capita investment or commercial banks u at the 
end oC71bFive Year Plan (March 1990) ill the 
State of Bihar was RI. 202 lUi compared to All 
India averaae of Rs. 249. As reprda the 
deployment or bank credit. the per capita bank 
credit in Bihar was Rs. 481 as at the eacl 0( 
December. 1992 a. compared 10' All India 
averaae of Rs. 1824. The credit depio,ment 
depends upon the credit absorption capacity or 
the a rea which is related to availability 0( 
inC raatructure such as electricity. transport and 
communications and also the efl"lclent 1II01tiq 
or other illllitutional aaencies ror marbtiq 
and related activities. The pen_ of 
some of these illllitutional qencies Cor madel-
ina and related activities. The penonnance 0( 
same of these institutions ill Bihar has been 
considerably below the All India aYerBie aDd 
this has been one or the eontn'butory Cacton ill 
the low credit absorption capacity. The illues 
relatina to credit deployment in the States are 
dilcusscJ n:aularly al State Le¥el Bankers' 
Commiue«: Meetinp. 

• 449 SHR! GABHAJI MANGAJI 
TIlAK.ORE: 
SHRI WAY NAVAL PAl1L: 

Will the Millister 0( FINANCE be pleued 
10 state: 

(a) whether the Apicultute aDd Rural Debt 
ReliefScbeme bu adversely a1rected __ 
0( the Cooperative Credit IlIIlitutioDl ad 
'vitiated the aeuerat IeCOftI')' d __ ad 

(b) if 10, the action taken/pcopollld 10 be 
taken by the ~ Cor ~ of 
ftIC01IeryperlmDaac:e oftheCoaperaaiw Credit 
InIlitutioDl1 




